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to R.amakrislma Mission Vidyapith, Deo· 
&bar, Bihar, durin, the last three years; 

(b) whether the functioning of this 
Vidyapith has been commented upon in 
the Audit Reports; and 

< c) if so, the details thereof and action 
taken by Government thereon ? 

1HE MINISTER OF STATE IN TIlE 
MINISTRY OF EDUCATION AND 
YOUTI:I SERVICES (SHRI BHAKT 
DARSHAN): (a) Under the scheme of 
AaDstance to Voluntary Educational Orga· 
nisations working in the field of School 
Edocation, the following grants were sanc-
tiCllled to this Vidyapith :-

1966-67. 
1967·67. 
1968·69. 

Rs. 
70,665.00 

52,014.00 

(b) The Ministry have no information 
about any comments in the Audit Reports 
of the Vidyapith regarding its functioning. 
The grants-in-aid released by the Ministry 
as mentioned at < a) have been utilized by 
the Vidyapith properly. 

Ce) Does not arise. 

RBcAl.1 OF CENTM.,\L RESER.VB POLIC FROM 
NORm LAltmMPUR 

3726. SHRI Y ASHPAL SINGH: Will 
the Minister of HOME AFFAIRS be 
pleased to state : 

Cal whether it i. a fac:t that an entire 
Company of the Central Reserve Police 
baaed on North Lakhimpur in Upper Assam 
hae been move4 out of the town on Friday 
the 21st November, 1969; 

(b) if so. the reasons therefor; and 
(c) the action being taken against those 

responsible f.or the accidental raid on a 
numher of houses withoui provocation? 

TIlE MINISTER OF STATE IN 1HE 
MINISTRY OF HOME AFFAIRS (~HRI 
VIDYA CHARAN SHUKLA): <a) The 
CRP camp at North Lakhimpur was closed 
dmm after some incidents on the 14th 
N_ber, 1969 there reportedly involving 
__ CRP personnel and civilians. 

(b) This was ordered with a view to 
avoiding any tension and misundenltanda.. 
between the CRP penonnel and the chi-
Iians. 

(c) Two criminal cases have been regis-
tered with the lOcal police by some people 
of the locality against the CRP personnel 
and one ca~ against some civilians by the 
Commandant of the CRP. The matter is 
under investigation and further action will 
be take,n on completion of the same. 

CONSTRUcnON OF NATIONAL HIGHWAY 
No. 12 

3727. SHRI NITlRAJ SINGH CHOU-
DHARY: Will the Minister of SHIPPING 
AND TRANSPORT be pleased to state: 

(a) the total allotment made during this 
year and proposed to made for the next 
year for construct;o!> of National Highway 
No. 12. 

(b) the amount oul of the above allot--
ment likely to be spent; 

(c) the dale when funds were placed at 
the di,posal of the State Government for 
being spent for construction of thi. Hish-
way; and 

(d) when this highway is likely tl> be 
completed ? 

THE DEPUTY MINISTER IN' THE 
DEPARTMENT OF PARLiAMENTARY 
AFFAIRS, AND IN THE MINISTRY OF 
SHIPPING AND TRANSPORT (SHRI 
IQBAL SINGH): (a) to (d). Out of 
Rs. 16.14 lakhs provided for original works 
on National Highways No. 12 for 1969.70, 
a sum of Rs. 6.94 lakhs has been allotted 
in August. 1969. It is proposed to make 
allotment from the balance amount avail-
able after consulting the State Government. 
It is. therefore, premature to indicate the 
amount likely to be spent during the cur-
rent year. Until the budget for 1970·71 is 
passed, no allotment for the next y.ar can 
be made. Subject to availability of funds, 
the present expectation is that the con.truc-
tion of missing links on National Highway 
No. 12 is likely to be completed in the 
FOUrth Plan period. 




